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SHRI MD. SALIM (West Bengal) : Sir,
1 associate myself with Dr. Joshi. Earlier
also, when the same issue was raised in
the form of question-answer and by way
of Special Mentions, the Government
promised that they would appoint CMDs
in various public sector undertakings.
What Dr. Josh: mentioned just now only
goes lo show the attitude of the Govern-
ment in allowing the public sector under-
1akings to function without CMDs so that
it would become easy for them to liqui-
date these public sector undertakings.
Secondly, as Dr. Joshi also mentioned,
these public sector undertakings have
stopped recruiting staff under the guise of
rationalisation or, what they call, proper

. menﬁﬁﬁ 2FTE ¥ W FUTTANT | utilisation of manpower. And they show,
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in their Annual Reports. how well they
have pruaed the surplus staff. This would
only make the youth of our couniry to
go in search of overseas emplovment,
order to0 show themselves 1o be
able, these companics
cruiting people.

In
profit-
have stopped re-

SRI B. K. HARIPRASAD (Karnataka):
Sir. I would also like to associate myself
with this Special Mention, especially, the
aspect relating to HMT wherein  about
26,000 workers are working all over the
country. In Bangalore itself, around
15,000 people are employed in watch and
machine tool industries. As the hon.
Member has pointed out, over the last
40 years, this company has never suffer-
ed a loss except for a short period.
namely, in the years 1967, 1968 and 1969.
which was considered ds a lean period.
It is very unfortunate that there is a con-
spiracy hatched by, I would say, the top
management for making the companies
sick. Tt is a very unforfunate situation.

The Government should come forward tof -
the rescue of one of the major industries |

in Bangalore.
Thank you very much.

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu) : Sir, what the hon. Mem-
ber is saying is true. The Government
should take a serioifs note of the situa-
tion.

SHRI S. VIDUTHALAI VIRUMBI
Sir, HMT is one of the best units of our
public sector undertakings. I am  happy
that Dr. Joshi has also expressed the view
that our pulic sector undertakings should
retain the glorifying heights. .. (Interrup-
tions) Yes, they should retain the glorify-
ing and ocommanding heights and they
should earn profils by efficiency. But
if there is no CMD heading a con-
cern, who will give proper directions.
So, I am in full agreement with
him that these posts should be im-
mediately filled so that proper direc-
tions can be given. I am sure that it is
not the intention of ‘the Government to
liquidate the public sector undertakings.
That impression, which is there in the
mind of Doctor Saheb, should be comple-
tely discarded becausz all of us here and
the Government also are fully committed
to the efficient functioning of the public

[RAIYA SABHA]

412

Mentions

|| sector undertakings. There nced not be
any doubt in this regard. Otheywise, the
Government would not have allotted this
year more funds than the las! year’s
Rudget. So, 1 would request Dr. Joshi to
discard his wrong impression. But if we
want the public sector undertakings to
function properly, then these vacancies
should be filled immediately. Dr. MURLI
MANOHAR JOSHI : I would request the
hon. Member to impress upon the Gov-
ernment to get the CMDs and Chief Exe-
cutives appointed and, thereby, allay the
fears in the minds of the working class
that they would be retrenched.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) : The Minister will
respond.

SHRI DIPANKAR MUKHERJEE (West
' Bengal) : Sir, T fully associate myself with
 what Dr. Joshi said. As a matter of fact,
li the problem of sickness in the public sec-
# tor undertakings has been due to lack of,
what is called, succession planning. What-
ever Dr. Joshi said is not happening only
! today but it is a matter of fact that in a
major public sector undertaking, like the
Hindustan Fertiliser ~Corporation, eight
Chief Executives were changed over a span
of 12 years. If the chief executive is not
there, we can understand what type of cor-
porate planning, what type of future plan-
ning can be done. This is my first po'nt.
My second point is...(Interruptions)...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY) : You cannot make
a long speech. Now, Shri Muthu Mani.

NEED TGO REVIEW THE ENTIRE
LABOUR POLICY

SHRI S. MUTHU MANI (Tamil
Nadu) : Mr. Vice-Chairman, Sir, 1 would
like to bring to the notice of the Govern-
aent the need to review the entite gamut
«f labour policy s'nce the interests of the
labour force have remained neglected over
the years. Even the industrial relations
have been showing z decreasing trend in
the country.

The New Fconomic Policy of the
Government has given room for several
apprehensions in the labour force. The

fear of large-scale retrenchment is still





